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FL.AT. 1995(3T).—Fa T TLAE, AIA T ANE GLeaT digar, 2023 T g1 18 Fit IT-412T (8)
T Ifed T sTeawor At sTfafaae, 2008 (2008 #T 34) Fit &T=T 15 T IT-&M=T (1) T Tacd
<Rt T TINT Fd gu, AT Feweie foig aorar, g stfeashr it g steawor srfsrwaor (NIA) #F a7 F,
AT UAEU 9T AT, S 9 G913 39 A, 9, HHT T a9 % TG0, U0

ATHAT &, RC-02/2025/NIA/JMU F M 3T FFTad ATHAT & GATAT g, T9 ATSGAAT o THR1eTT T
TG & T qUT 6 (70 AT ST THTH I T AT ATAAHT 6 TG F TAAET ol T aF, ST AT T8
21, faere A srfsrrste & &9 # Qg F:dt -

[T ¥. 11011/38/2024/THATET]
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MINISTRY OF HOME AFFAIRS
(CTCR Division)
NOTIFICATION

New Delhi, the 22nd April, 2026

S.0. 1995(E).—In exercise of the powers conferred by sub-section (1) of section 15 of the National
Investigation Agency Act, 2008 (34 of 2008), read with sub-section (8) of section 18 of the Bharatiya Nagarik
Suraksha Sanhita (BNSS), 2023, the Central Government hereby appoints Shri Karambir Singh Nalwa, Senior
Advocate as Special Public Prosecutor (SPP) for conducting trial and other matters related to NIA case No. RC-
02/2025/NIA/JMU, on behalf of the National Investigation Agency, before the Hon’ble NIA Special Court, Jammu
and Hon’ble High Court of Jammu & Kashmir and Ladakh for a period of 3 years from the date of publication of this
notification or till the completion of trial of the said case or till the satisfaction of NIA with the performance of the
SPP, whichever is earlier:-

[F. No. 11011/38/2024/NIA]
ARVIND KHARE, Jt. Secy.
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